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(b) A tripartite meeting was con-
vened on May, 5 1962, wherein it
was decided that if the tnions and
managements do not set right their
respective lapses and law and order
situation in coal mines does not im-
prove within a period of six months,
the Government +would appoint a
High Power Commission to look into
the matter.

Shri  Daji: Is the Government
aware that even after this tripartite
meeting, the mines and coal fields in
this area have continued the mal-
practices for which the meeting was
held? What steps are being taken to
counteract this?

The Minister of Planning, Labour
and Employment (Shri Nanda): This
meeting was on May 5th and not a
very long time has elapsed since then.
In consequence of those decisions cer-
tain steps had to be taken; they are
being taken. Much has been said
about the lapses and the law and
order situation but actually when we
asked the parties concerned including
the trade unions, they did not submit
any information. Anything  else
which has happened after that cer-
tainly could be communicated to us
or to the officer who has been appoint-
ed to look into this matter.

Shri Daji: The information which
the Minister sought for had been
eommunicated by me personally on
behalf of the union. Has the Minis-
ter looked into those complaints and
have any steps becn taken?

Shri Nanda: I will check it up.
What was the date on which he has
given that information?

Shri Daji: A week back I sent it
to the Minister.

Shri Nanda: I will check it up.

Shri S. M. Banerjee: 1 want to
know whether it is a fact that the
agreement reached and the assurances
glven at the time of the settlement

MAY 29, 1862

Oral Answers 7418

of the dispute in the modern Satgram
colliery have not yet been implement-
ed by the employers and if s0 what
steps are being taken against these
cmployers?

Shri Nanda: This is part of the
decision taken or recommendation
adopted at that conference. It refers
specifically to the situation in this
colliery and it deals with the question
which the hon. Member has in his
mind.

Shri K. N. Pande: May I know
whether the employers and the
workers both are responsible for the
disturbed condition or the employers
only?

Shri Nanda: I could not pre-judge;
there is an enquiry going to be made
about it.

Shri Prabhat Kar: The hon. Minis-
ter has statedq that if the law and
order situation does not improve
within six months, Government is
going to institute a high power
enquiry committee, The problem ig
between the labour and the em-
ployer. Inspite of taking steps against
the employers why is the Govern-
ment trying to appoint a highpower
commission, for what purpose?

Shri Nanda: Whatever steps are
needed to be taken, they are being
taken and will be taken in the course
of the next six months. A special
officer, as I said, is being appointed
to deal with the situation. There-
fore, it is not that nothing is being
done because of that declaration. The
hope is that it will not be necessary
to appoint a Commission,

Jute Mills

*1131. Shri D. C. Sharma: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether any measures have
been taken or are proposed to be
taken to modernise jute mills in the
country an dincrease exports of jute;
and
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(b) if so, what are they?

The Minister of International Trade
in the Ministry of Commerce and
Industry (Shri Manubhai Shah): (a)
and (b). A statement is laid on the
‘Table of the House.

STATEMENT

Modecrnisation of the Jute Industry
upto the spinning stage has virtually
been completed. For  this purpose,
the Government sanctioned financial
assistance to the mills in the form of
loans to the cxtent of Rs. 7:19 crores
through the N.I.LD.C. The loan assist-
ance will be continued during the
Third Plan period, for the modernisa-
tion of the post spinning stages. Gov-
ernment propose to allow expansion
in the spinning capacity in mills to
‘match the weaving capacity of all
looms on one shift basis and also
cncourage  diversification of produc-
tion by the installation of additional
broad looms to step up exnort of
carpet backing cloth. Foreign ex-
change for importing machinery and
broad looms is being released.

Shri D. C. Sharma: May I know
when this process of modernisation
will be completed?

Shri Manubhai Shah: As far as
‘the spinning scction is concerned, the
process is alrcady completed. But
now we are expanding the jute spin-
ning sector and also modernising the
weaving and back processing,

Shri D. C. Sharma: I want to know
when it will be complete.

Shri Manubhai Shah: It is already
completed as far as the spinning
section is concerned.

Shri D. C. Sharma There are three
stages. The first stage is complete.
The second and third stages are still
there. When will all this be complet-
ed?
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Shri Manubhai Shah: There are
no three stages as such. As I said,
the spinning part is already
modernised. The weaving part is
being expanded by broad looms and
also replacement of the old looms;
and the back process in spinning and
processing is also being modernised.
All this will be completed by the end
of the third Plan or perhaps by the
fourth year of the third Plan,

Shri D, C. Sharma: It is said there
will be diversification of production.
May I know the kind of diversifica-
tion which is aimed at?

Shri Manubhai Shah: The major
diversification programme is the lino-
leum cloth, rubberised types of back-
ing cloth, plasticisation of the adhe-
siovn cloth and broad loom for carpet
weaving, which is used extensively in
the United States.

Shri Sham Lal Saraf: After all this
modernisation is completed, may I
know what will be the result or the
income with regard to the sales in
foreign countries, especially in the
light of competition from Pakistan
and other countries?

Shri Manubhai Shah: As for the
first part of the question, when
modernisation and expansion are
completed, the industry may yield
about Rs. 25 crores to Rs. 30 crores
extra by way of foreign exchange.
As far as the competition from other
countries is concerned, all care is
being taken to see that in whatever
we are capable of producing we main-
tain the leadership.

Shri Prabhat Kar: May I know, as
a result of modernisation and intro~
duction of this new scheme, how
many labourers in the jute mills will
be declared surplus?

Shri Manubhai Shah: None.

Shri Heda: The hon. Minister has
stated that the present spinning
capacity has been modernised and he
has referred to expansion also. May
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I know whether Government have
decided upon the expanded capacity
and, if so, whether new mills would
be located in different States?

Shri Manubhai Shah: There will
be vertical expansion. It will not be
new units. The existing units will
expand their spinning capacity by 15
per cent.
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Dr. Ranen Sen: Is it a fact that
the Indian Jute Mills’ Association has
already declared that after this
modernisation, nearly 60,000 workers
will be declared surplus?

Shri Manubhai Shah: No such
declaration has come to our notice,
But, as the hon. Member knows,
there is a working-time agreement
which cannot render any workmen
surplus.

MAY 29, 1962

Oral Answers 7422
Administration

+
( Shri Bhagwat Jha Azad:
*1132.{ Shri E. Madhusudan Rao:
| Shri Bhakt Darshan:

Will the Minister of Planning be
pleased to state:

(a) whether Government had
requested a former deputy chairman
of Planning Commission to study and
submit g report on steps to be taken
to gear up the administration; and

(b) it so, whether the report has
been submitted?

The Deputy Minlster in the Minis-
try of Labour and Employment (Shri
C. R. Pattabhi Raman): (a) and (b).
At the request of the Planning Com-
mission, Shri V. T. Krishnamachari is
engaged in studying two sets of
questions, (a) question relating to
administrative personnel at different
levels in States, and (b) administra-
tive problems arising from the intro-
duction of democratic institutions at
the district and block level. Shri
Krishnamachari has completed dis-
cussions with State Governments. His
report is under preparation,

Shri Bhagwat Jha Azad: Has he
given any indication by what time he
will be able to submit his report?

Shri C. R. Pattabhi Raman: I can
only say shortly.
ot e qna o, § g AT
et §, &t w9 g @
sgaEqT ¢, 9HH FFEY @ g9 A
Y forraY avg A 78 WwEAT T oY
@

TIXAT AGT W WIT QAFAT T3y
(oY 7F) 9T wIEE AR <A &
TgHz ¥ § aga A af a9 39F
ifger #r o o, foaa aX § saEr
ST FIA BT &I G | JHT O fgear
Irerafarmar &





